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Ho&bie Mr.S.Daqupta, Administrative Member. 

SOUMEN ADHIK;RY 

UN I ON OJf IN DI A & Of. S, 

For the petitioner: NONL 
For the respondents: Nrs,K3anerjee,counsel, 

OR D E R 

The petitioner is absent on second call. It is on record 

that none appeared for the petitioner on earlier successive 

dates when the matter was called on for hearing. Mrs.Banerjee 

ld,counsei, is present on behalf of the respondents. 

The application is dinissed for default. No order as to 

casts. Interim Order, if any, stands vacated, 

(S.Dasgupth) 	 (S.N.Iailick) 
Member(A) 	 Vjce.hajrman. 


